
CS^TRAL AEMINIs T R A H V E  IRIBUNAL • 
LUCKNOW B0^CH, LUCKNGW 

o r i g i n a l  a p p l i c a t i o n  n o . 290" O f 2003
this, the,17th day of June 2003.

HON. MR. RAFIQ UPPING MEMBER(J)

1.

2.

3;

Kapil Dev, aged about 43 yeais Son o fs r i  Ram 

Dilarey, Resident of Village Jeetpur, Post Badha- 

Gara, D is tr ic t  Qarakhpur presently working in 

HSenior sectioti Bigineer Ra.il Path/Purva, Gorakhpur 

(Brack Man).

! Lallan Prasad, aged about 45 years son of Ram 

Pyarsy Resident of Villag® Gad^a, PostMahabi;^ 

Chhapari D is tr ic t  Gorakhpur.

pramod Kumar, aged about 46 years son of La^mt 

! Narain Resident of Village J  a tepur Dakshin Ja ta  

I Shanker chĉ wk, Gorakhpuiff

4.1 Jhanai, aged aboiit 54 years son of R^ Prasad 

Resident of Village Harpur, D istric t  Ma^raj ganjt

5. Ram Bachan, aged about 4l y e a r s 'son of Sohrai 

Resident of Village Bankati. Post  Ix)k Bidha

p eetoagar ,  Dis t r i c t  Mahr^ ganj ^

ShivPtijan, aged about 52 years son of Ran ®all 

Resident of Village Bankati Lok Bidhapoeth n^gaj 

D istr ic t  Mahraj ganj;
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7 ; Kush har, aged about 47 yea is son of ^arib

Resident of Village Teeragaon, Post Manipur

Sandauli, D istrict  Qorakhpuf.

Raj Kumar,aged about 46 years son of PatandSn 

Resident of Village  Bavfalia Colony, Post  

Dhaimshala Bazar, D istrict  Gorakhpur.

Basharat Ali, aged about 36 years son of Late 

Lai Mohamad Res Id en t of Village Deipar, P o st  

Piprauli, District  Gorakhpur.

iOi Ram Gati aged abou t 45 years son of Kshongau,

resident of sibapaii Pos t Uttar Tol^, Sahjanwa, 

Gorakhpuii

11. Baj ran gi Mis he a, aged about 45 yeais son of

Ram Karan Mishra, Resident of Village Khuraaipur, 

D istrict  Gorakhpur”;

12 . Molhu, aged about 42 years son of Fauzdai, ■ 

Resident of Village Laxmipur, District Mahraj ganjii

13 ;̂ Radhey shyan, s/o  AlgoOj TV'oVill. Tola Churai, Post  

Matalani.sidhharthnaga=« ^ p l K a N T s

BY ADVOCATE SHRI P.K. SRIVASTAVA.
VERSUS

1. union of liidia, through secretaiy, M inistry of 

Railways, New Delhi;

2 . Divisional Railway Manager, Nor th-Eastean Railway 

(KaBnik), Lucknc^w^

3 , Assistant Bi gipeer ( Wes t) Noc t ^  Eas te m  Railway, 

Gorakhpui^:
OPPOSITE p a r t i e s

BY ADVOCATE SHRI ARVIND KUMAR.



ORDER(ORAL)
BY RAFIQ UDDIN MEMBER(J)

The applicants who are working as Trackman

ihhder ' Seni-or Section'- EnVineer^A liavê " be^n
transferred from Gorakhpur to Lakhimpur-Kheri
vide impugned order dated 22.11.2002 and have

be
also been directed t o ,/relieved with immediate 
effect vide impugned relieving order^ dated 
6.6.2003(Annexure-1). The applicants have » 
challenged the validity of their transfer order 
on various grounds.

2. The learned counsel for the parties have 
been heard.

3. It has been stated at the outset by the
learned counsel for the respondents that out ofilS,
five applicants namely ?ramod Kumar, Jhamai, Ram&Ram Gati
Bachan#xxx Shiv Pujan/have been accommodated at 
Gorakhpur vide letter dated 13th June 2003. It 
has also been submitted by the learned counsel 
for the respondents that the case of remaining 
•^ightapplicants may also be reconsidered by the 
respondents for accommodating them at Gorakhpur 
if so directed by this Tribunal.
4. The learned counsel for the applicant has
also pointed out that the representation dated 
11.6.2003 (Annexure No. A-5) is also
pending for consideration before opposite party 
No. 2.

/

5. Ufi'der/ the facts and circumstances of the 
case, the O.A. is finally disposed of with the

t



direction to the Respondent No. 2 to reconsider 
the case of the remaining applicants namely Kapil 
Dev, Lallan Prasad, Kush har, Raj Kumar, Basharat
Ali, Bajrangi Mishra, Molhu and Radhey

I'.-Shyam;for accommodating them at Gorakhpur in the 
light'' of grounds mentioned in . their

-A
representations dated 11.6.2003 within air period 
of one month from the date of communication of 
this order. It is also provided that till the 
suitable order is passed on the representation:;, 
of the applicants, they will not be forced to 
join at ..tjheir place of' posting in the Lakhimpur 
Kheri;// No costs.

P -
MEMBER(J)

Lucknow;dated; 17.6.2003.


